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{Motion)

[Shri Shivaji Rao S. Deshmulkh]
should not fall short of this expecta-
tion; 1 hope they will take cudgels in
their hands and see that state trading
in foodgrains is introduced imme-
diately.

Now our Food Corporation has un-
doubtedly proved to be a rank flasco.
They did not dg anything in terms of
active collection or monopoly procure-
ment of foodgrains, nor anything in
regard to distribution. I think in the
years to come, they will play an im-

portant  role with state trading in
foodgrains.
On the food production side, we

have beecn suffering from gross im-
pediments. The biggest of them is
the lack of remunerative prices. We
have stated from time to time ¢hat
we will pay remunerative prices to
agriculturists, but we have never paid
them. We have not even fixed them,
what to speak of paying them those
prices. More lip-service t0 remunera-
tive prices will not do, We must take
actlve steps to see that the cost of
production of foodgrains, of every
agricultural production in this coun-
try is carefully calculated and fixed
and on that and that basis alone
should agricultural prices be fixed. 1
plead with Government to look into
this problem.

Lack of adequate facilities impedes
the growth of oproduction of
foodgrains. Even short-and medium-
term loans are not available. The
Reserve  Bank's  appreciation of
the demands of rural credit s
also faulty. This must be cor-
rected, Fertilizers should be made
available in adequate quantities and
at reasonable prices. We are short of
fertilisers to the extent of 40 per cent
and we are moving heaven and earth
for importing fertilisers instead of
producing them indigenously, Seo
a large-scale public sector undertak-
ing to manufacture fertilizers in
quantities which will enmpletely take
care of our need in this direction is
a basic necessity I hope Government
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will look inte this aspect and take
adequate steps immediately.

Sir, 1 move.

Mr. Deputy-Speaker: Shri Jyotishi
may speak after the statement of the
Prime Minister.

—

16.05 hrs,
STATEMENT re. TALKS 'NITH
NAGA DELEGATION
Mr, Deputy-Speaker: The Prime

Minister will make a statement.

Shri Harj Vishnu Eamath (Hoshan-
gabad): On a point of order. I would
like to invite your attention to a very
salutary convention and practice esta-
blished in the House about calling at-
tention notices, But [ find that
it is being side-tracked by this
new technique that is being ad-
opted whereby the Minister concern-
ed suo motu makeg a statement so
that we are baulked and cheated of
the right {0 raise the matter and pur-
sue it ourselves. This is wvery unfair
and jnsalutary.

Shri 8. M. Banerjee
support Shri Kamath.

(Kanpur): 1

Mr. Deputy-Speaker: I will allow
questions,

Shry Harl Vishnu Kamath: I am re-
ferring to the side-tracking of rule
197,

Mr. Depuiy-Speaker: The Prime
Minister said that she would make a
statemnent. The Speaker allowed it
Now she i3 making it

Shri 8. M, Banerjee: What about the
point we have raised? Under rule 197,
it is our rirht to caly attention to mat-
ters of urgent public importance,

Mr. Deputy-Speaker: I have got the
names here, T will allow each of them.
- —
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Shri S, M. Banerjee: Thank you.

The Prime Minister and Minister of
Atomio Energy (Shrimatl Indira
Gandhi): A delegation of Nagas in-
cluding Shri Khugato, Shri Inkong-
meren Ao and Shri Isack Swu, ac-
companied by the three members of
the Peace Mission met me on the 16th
and 19th February, 1966, This meet-
ing, ag the House will recall, had been
arranged in the time of my predeces-
sor. It was intended to be a good-will
visit and the talks which took place
were fully in conformity with this
idea, The main subject of our talk
was the importance of preserving
peace, and stopping the many ugly

incidents which still take place,
resulting in loss of life and pro-
perty. The observer team of the

Peace Mission is being strengthened
by attaching two officials on each side
to ensure that all incidents of breach
of the agreement on the suspension
of operations are speedily investiga-
ted. Tt has also been agreed that both
parties will take effective and quick
action on the findings of the obser-
vers. In order to create a better at-
mosphere and to facilitate a fina] set-
tlement, the Peace Mission have sug-
gested the release of the Naga prison-
ers. This matter will be examined.

1 was impressed by the sincerity
and parnestness of the Naga leaders
whom I met. They seemed genuinely
anxious to ensure the implementation
of the agreement entered into in Sep-
tember 1964 and to prevemt further
violent incidents and loss of life. I
am not without hope that as a result
of this meeting, a certain amount of
unnecessary distrust and suspicion,
which had developed on both sides,
has been dispelled,

We have agreed to have a further
meeting for which the Naga leaders
will visit Delhi again some time
in April, 1966, It is possible—and
I would not put it more strongly
than that—that at this next meeting,
some real progress may be made to-
wards a settlement which would put
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an end to bloodshed and see the resto-
ration of peace throughout Nageland.
The way will then be clear for all
sections of the Nagas to play their
rightfu] part in the progress and wel-
fare of Nagaland.

Mr. Deputy-Speaker: We are on a
delicate mission. I would request
hon. Members not to ask questions
which might jeopardise agreement.

Shri flari Vishnn HKamath: We
know our responsibilities.

Mr. Deputy-Speaker: I would re-
quest them to exercise restraint.

ot wewnie ol (frotc) ¢
At & freewea & gurr Fat of 3
frery ¥ e fadowy Iq% Aar &
ez ®7 § gg awreq faar & fe fdY
WY ara yur WAt @ Y 4 g, ammie
R g gaw Ty Few § aforr v @
w1 9 gaTT i § g wew § WO qH
WSt W1 R 9w gW T Y g o
Qe Feafer & ararat & frewiasr g
T ATAYTE ST T At AY A A W
wrdanfeat st v § 9-f S
2 ¥ whirfoer g fimesizw & arg qradt
are w1, at fs gF faaelt sofer
TR w1 w1 T e
arar w1 afeen 48 2 @t § fe Armite
¥ frevs o) fodt gt aw & ez
At g e femar g 7
Y &Y TRt ' W) qw Aty F qemd
wr afwwg § 7

s ffro e e
ofYa faver ¥ wzer & WP T T W €Y
ag gwt a1 fe Q7 fowm et &
i & @ wram | R A g
% wafeqfa 9
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ot e W Fizie AT gaTT § o st
gel ¥ frar, T w1 wew R fe oy Wi
vt &Y @ 8 71 # e wiv o I
wgar Ty ¢ 1 afer g St ag wre
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[t g2 wieh)

W Y A AE ¥ R w ot
i wra €1 faeA e g & B
gw fel ooy Yos ga A A FUw
T & TE W1, I AT g ag A
WU &% | qrfEer 8 WY gET ana—
Wag g dgh | oW af A arow
o frew 7 et oF 9T o WY A
WE Y aTer gt Y T aga & v
wgfrat /e adr 1§ oy st § i ow
owT |ToE # fae a1 IR g FT aw
€ 1 3w s g wF B 9 o froamw
! ar W WA Y G4 A §, gty
@ R o @ e T ogw I
AN §FS § WL 7 ag gATL T qWH
wwE

15 hrs.

oY growy o sW (W) @ AT
oz %Y 2 s #Y v F w aoeToRY
wrardy & wfafafa) ) Wik @ Ca e

§ fir ag fadrmfaane i @ & Wit
o i @ & ot 9% faafad & made
¥v w1 sfafear g€ !

R s TEN D A
ot ¥ w fawg wr A o af
forger & e ggi forw faam € fF oY
oy arEna g @ ¥ wfrge W arar §
WK Tt Ay ¥ o, S Jwwm &
ferg wdY o &Y WESad € | WE IAEr
whr oF & s wTawEE w1 agmr
i wWifs g8 O ¥R AE g
o I ot gy 4, e o wrd wfgwre
wil @t | ), & AT gy A ¥
T @ & W 2 At A aTE W
War G E | WG i 6 ) g
et aew @ Tg) & afww g s A
%, SEA g fgwr & TEAEY o,
w 0 fe I7% o @1d W
war & s v T W) g eEE
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Shri Hem Barua (Gauhati): Shri
Jai Prakash Narain, a member of the
Nagaland Peace Mission, has said that
further autonomy should be granted
to Nagaland with a separate flag and
a separate constitution, the Central
Government only controlling defence,
flanance and external affairs. In the
face of that, the Foreign Minister of
the Magaland Federal Government,
whom our Prime Minister met recent-
ly in Delhi, has said that nothing short
of independence would ever satisfy
the aspirations of the Naga people.
He is very firm on that. In this con-
text, may I know whether our Prime
Minister has told the Naga Federal
Government representatives who met
her recently here, or is she prepared
to tell them that there can be no
settlement of the Naga problem out-
side the Indian Constitution? May 1
know if our Government have evolv-
ed any formula for a politica] settle-

‘ment on their own?

Shrimati Indira Gandhl: As T men-
tioned earlier, no such demand was
made, no such matter came up for dis-
cussion even. The purpose of these
talks was just to create goodwill and
an atmosphere in which we could
discuss further, As I have alsp said
earlier, our stand of Nagaland being
a part of India remains what it was.
Many statements have been made by
MNaga leaders and by other people
Naturally we cannot control their
statements, but our stand remaing the
same. .

Shrl Surendranath Dwivedy (Kend-
rapara): We will be happy as the
Prime Minister hag said ¥ real pro-
gress is made when they meet next,
but 1 would like to know whether,
when they meet next, the role of the
Peace Mission, so far as the Naga
people are concerned, will be over,
and they will have direct talks with
these underground Naga leaders. Se-
condly, has it been made clear to un-
derground Naga leaders that if, in the
meantime, they go on malntalning
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contact with foreign countries 1like
Pakistan for getting armg etc., then
it will prejudice the very mission for
which they would like to meet the
Prime Minister?

Shrimati Indira Gandhi; It has not
been decided who will be present at
the next meeting, nor has the date of
the meeting been finalised

Shri Surendranath Dwivedy: What
is the Peace Mission's role?

SBhrimati Indira Gaadhi: This is
what I am saying. It hag not been
decided whether or not thev will be
present, becduse it has not been dis-
cussed as to who will be participat-
ing. With regard to their contacts
with other countries, again this wa3s
not discussed, but naturally this is
something which has to be discour-
aged and this message has been put
to them many times by the Peace
Mission and also by our own autho-
rities.

o URAWS oW (ARt )
FuTeTR WERET, OF § w9 i o
fr ox wor a1 frad e # qury w X
w7 a7 i wg e w1 ) § e A fex
IF AV FT FATH W ATGAT 4 qE S
aff ot g Wt wfger for smr. L

SETW AEICT ¢ GTTET ATH G )

il THHWE TTaN : JTLAH AR,
g wWeT gy ¥ awen frar qr W
wam ®aT ¥ w57 v e ag amma dan

Shri Hari Vishnu Kamath: While 1
and my party yield to none in our
desire for a peaceful settlement of
this long-standing problem, has the
Prime Minister's attention been
drawn to the press characterisation
of, or reference. to these talks as
talks between the Prime Minister of
India, the Federal Government of
Neagaland and the Peace Mission, and
i 8o, does the Government also accept
this position, and while we do not
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object to the talks, does the Gov-
ernment, does the Prime Minister,
think that attendance at a reception
held in honour—I stress the word
“honour"—of underground or hostile
or rebel Nagas in the Capital, on the
point of the Chief Minister of Assam,
Chief Minister of a State, was desir-
able at all or proper?

Shrimati Indira Gandhl: He was
there in hils capacity as a member of
the Peace Mission.

Shri Hari Vishnu Kamath: Plcase
answer my question first, this is not
the way.

Mr. Deputy-Speaker: He was there
as a member of the Peace Mission,

Shri Harl Vishnu Kamath: The
first part of the question was: did the
Government also accept the position
that they are negotiating with the
Federal Covernment of Nagaland,
that, as the press describes it, there
were talks between the Prime Min-
ister of India, the Federal Govern-
ment of Nagaland and the Pesce
Mission? Is that the position?

Shrimati Indira Gandhi: No, Sir.

Bhri Harl Vishno Kamath: Then,
what is the position?

Mr. Deputy-Speaker; BShe has
answered.

Shri Harl Vishen Kamath: Flease
don't be in a hurry. Why do you
hustle matters? What is the position
then? Let us know.

Mr. Deputy-Bpeaker: He has got
the answer.

Shri Harl Vishnu Kamath: You do
not seem to understand, [ am sorry.
She was about to say, *“The position
is*, and you cut her short.

Mr. Deputy-Bpesker: 1 dont think
s0.

Shrimat! Indira Gandhi: We are
not responsible as to how the press
characterises this.

Shri Harl Vishas Hamath: Why did
you not give your own wversion?
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Shri Joachlm Alva (Kanara): Shri
Chaliha has played a noble, notable
part in these peace negotiations,

Shrl 8. M. Banerjee: While we
welcome the talks, 1 would like to
know from the Prime Minister whe-
ther during the talks she wag able to
get some information as to whether
still the Naga rebel leaders and Mr.
Michael Scott are drawing inspiration
from the Naga rebel leader, Mr.
Phizo, and if so, whether she was able
to break this axis of Phizo, Scott and
Naga rebels,

Shrimatl Indira Gandhi: Mr. Phizo's
nume was not mentioned.

o feg ($TAT ) : §S
ag onfgz wft fearm fs Aoy &
greerEd AreT o § IAH WY g g
§oaTE A ¢ Faary ga¥ fe ag arm-
e ga Trgdy & o1 gw T ol gy
& 1 agwind §, @ gw g wiw v gy
ww Y & ot W A g o faw
f &g Crmar I3 ST wY amvar omar §
ot I T Y e € qren g4 o?
*= & w@en 3ar § 0 o g AT A,
3

st ghwer widh - v B qEr
waer ag & fr ol N waer W @ k
frod w3reg A4 ¥ a1 IFH 7H Y WY
g R ), Wt waer g g farad
AT FY F7AT WY R aeEr Ay
WAt FE ¥ § 45 wilT A @ T W
Iufa v &% 1

& mnaTe oy ag Fga & fe o
% armeE ) A, a9 I W
e a A AL

Shrimat! Tarkeshwari Sinha
(Barh): Just now the Prime Minis-
ter made a statement that no talks
about any independeni status of
Nagaland was ever made when the
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underground Nagaland leaders met
and talked with the Prime Minister,
but how does it relate to the state-
ment made by Mr. Isak Swu, in
which he has mentioned in quota-
tions, “we are ready to come to any
agreement or terms on matters of
mutual understanding, but as two
inedpendent States”? He has also
mentioned that he has communicated
this to the Government of India as
well as the Peace Mission

Mr. Deputy-Speaker: The reply has
already been given.

Shrimati Indira Gandhi: The hon.
Member is a little late perhaps.

Shrimati Tarkeshwari Sinha: I am
not at all late. I have heard the
statement of the hon. Prime Minister.

Mr. Deputy-Speaker:
alreday replied.

She has

Shrimatl Tarkeshwarl Sinha: No,
Sir; she said that I was late, 1 am
trying to give this quotation from the
Press Conference in which Mr. Isak
Swu said this.

Mr. Deputy-Speaker: That questiom
was asked.

Shrimati Tarkeshwarl Sinha: What
is the stand of the Prime Minister?

Mr. Deputy-Speaker;
already replied.

She has

Shrimati Indira Gandhl: I have
replied to this question; it is that
they have brcen making  this state-
ment consistently for many years, it
has not been made to me directly.

st wy famd (<) : IUTEEw
T, & A STET g e A
fazE) AT &E oAl W WH B T
qrdwte wre wEa Ew &1 afaffa 7
@, Tar & 1§ & W € TR
X FETE F TR @ IE A IR
w;wwfvmmﬁmﬁiﬂ
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YT et amar & &1 g% OF O8 W
wirer stgre agq s #fet”
B G AEA | I F AT F gAw geT
mat e “wae #fe T @ W wwaa
g o 97 %7 7 wara hi—

“T cannot spell out ‘unknown
destiny’ beyond saying that the
repurcussions would be very bad.
We may also be forced to seek
the assistance of foreign countries
to achieve our objective.”

o g AT % 1 A @ A
WrgF A M RFEA AT av
¥ %700 77 § P g o qgra snfeare
armr § 39 1 famad wgi A% g7 w0
w1 garer R ¥5 ot wgm § Afer
wméw er o 3 S o SN FY ey
T w1 %TH w7 7 § g T #1 IwAr
@ e g A o e o fafeew
Aty wgt wrf S ger wa fe TAer
AT TAT B T AT I EY WETC FT w6
Aare § Y wg1 m f ware o fafren
ot yan ot A § R & oY o 9 wiw
7 7R & A1 §F T ¥ v o e
&1 WY TFATH §1 FH 7 770§ o AQ
SIAT w1 W wA gu waT e Al
oA TR FT T WA for s weve
A7 N W arew A § O o fadet
ot & wfafaf & w3 o o fiey
= i P 23w ae A oY fah
s § 378wt wT wr o frare femr
way?

stwat oo mioft : o @ afye
& fie st weet AT wre A AT
R 9T i 7 vk 7 awmT, ST w e
fre™ et # 3w remwefwar gl ¥ vt
A1 a7 AT A § T %7 w7 farearw
it § a1 o7 wge @ avwrr go f P
T R e Aq qfeww g
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it mrare fig ;AT AT Y §
Arat fasgr §

st aq fermrd . I W w1 e Al
st | gt aw ar fagifgai o g
YITA AT FA TR gu @ v
t &fet arbws el w1 a1 oy ferw
g g Ao I ra A o

Shri P. O. Borocah (Blbsagar):
While we welcome the talks our
Prime Minister is having with the
Prime Minister and other Ministars of
the so-called Nags federal govern-
ment, may we be assured that nothing
would be done to Injure the feelings
of the nationalist Nagas and ne
leniency would be shown to the
hostile Nagas who mre indulging im
hostile actlvities?
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Shri Surendranath Dwivedy: The
Prime Minister did not have talks
with the ‘Prime Minister of Naga-
. (Interruptions).

An hom. Member: He
called’.

Shrimati Indira Gandhi: All these
suggestions will be kept in view.

said ‘se-

Shri Jashvant Mehia (Bhavnagar):
The Prime Minister said that on the
one side the peace efforis were going
on and on the other side, in that
area, there were three groups, one
nationalist Nagas, another those whe
are negotiating and third, the Naga
hostiles or under ground Nagas. They
have started sabotage activity. What
will be the attitude of the govern-
ment to those people who are trying
to continue the hostlle activities and
sabotage the peace efforts?

Shrimati Indira ‘Gamdhi: Naturally,
those who are found guilty of break-
ing law and order or indulging im
acts of sabotage will be punished.

off Toiwe e . aw feni
m wgt wet feel ¥ ogw &
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& & w1 I @ Av fanfga & arfre
# o 9 I 2 AR AR W
W arf %wﬂiﬂfl‘r&ﬁagﬁlﬂ
afz g& & @ 37 ¥ wfafrn ey ?
guufafsa Fmay HF ag At
vﬁﬁ!mmmw“mﬂ
wr gt & s e Ferfigat & ameriir )
gwdt § W Aw & wfaww § weda
© 9 awen w7 gEE §1owam ?

ma ffre widt . B A
ITRE P

ol THRTE m:uﬁw\w
LLC I

sitet gy wivt: gw & W A
it gt

o TRAEEOTE | TSRy REET
¥ qv W I AG qv@T | AY W

gt a1 s sur T o FY @ O
§ art ¥ v wfefwar oY L

T g yaw § foar
w1 ol saferdt

1625 hrs

RE. PAPERS LAID ON THE TABLE
Shrl Hari Vishno Kamath (Hos-

hangebad); There is another item

held over—item 4 of the Order Paper,

Mr. Deputy-Speaker: I am not con-
eerned with that item.

Bhrl Harl Vishem Kamath: We are
eoncerned; the House Is concerned;
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you may not be concerned. They have
tc make a statement. Shri Raj

Bahodur has to make a statement....
(Interruptions.)

W1 TAaw Y (arTEEr)
WY R IR ATEA & |

Mr. Deputy-Speaker: Order, ' Order.

Shri Hari Vishnu Kamath: I am
sorry, Sir; it is very unfortunate that
you make such a statement. I would
request you to refrain in future from
making such brusque and brash state-
ments. It was the Speaker who held
it over but you said that you are not
concerned.

Mr. Deputy-Speaker: 1 did not
know that. Iz Mr, Raj Bahadur mak-
ing any statement?

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
I have no statement to make. We
have laid some reports of the Chanda
committee on the Table of the House.
I am told that Mr. Kamath put a
question whether we are going to lay
more reports. The main report of
the committee is expected by the end
of March and we shall lay a copy of
that report before the House as soon
as possible,

Shri Hari Vishnu Kamath: That is
what is needed. Nobody said it them.
Your Deputy was umable to say so.

‘Mr. Deputy-Speaker: Now, Mr.
Jyotishi.

1527 hrs.

MOTION ON PRESIDENT'S
ADDRESS —contd.

WY waro Wo vt (wrrT) :
Fareae wgrea, & wod e ot e
T e e o wewar wiow & e
W oW T §T wRa ey e
AW T § | WERY, wgrAigw er-



